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No, f c 7 
3. 18.4.97 Heard learned counsel f or the 

petitioner and learned Sr.Stariiirig 

Cou nsel Sri AshckMohanty. Hearing 

is concluded. Sri Mohanty submits 

that he will submit a Supreme Court 

judgment by tomorrow. Learned Layer 

the petitioner also submits two xerox 

copies of the judgments. Case isfixe 

to 13.4.97 for orders. 

~4-9 
Vice.Cr,. 

O.A.Nos.709 to 713/95 
4 	3.6-4-9; 

Order pronounced in open Co 

As per the observaticns and Qirection 

contained in the order dated 16.4.97 

in separae sheets, the Jriginal 

Applicatins are allowed in part. 
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